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KHALSA COLLEGE, MOHALI

{AMRITSAR} OF TECHNOLOGY & BUSINESS STUDIES,
PHASE 3A, SEC-53, MOHALL

Applications are invited for Principal-1, Assist. Profs. in-Compt.
Sci.-4, Commerce-2, Management-4 on regular basis, Salary
as per UGC/Punjabi University Norms. Ph.D & experienced
preferred. Apply on prescribed form available from college
office and website on payment of Rs. 1000/- & dully filled must
reach the College through registered post within 10 days.
A copy of form is required to be sent to Dean Colleges
Development council, Punjabi University, Patiala.

DR. HARISH KUMARI RAJINDER MOHAN SINGH CHHING
Principal HonorarySecretary
Ph:-86980-71285,98770-05600  KhalsaCollegeCharitable Society, Amvritsar
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PUNJAB HEALTH SYSTEM CORPORATION
SDH Rampura Phul
NOTICE INVITING QUOTATIONS FOR SANITATION SERVICE

1. Sealed tenders are invited from reputed contractors having experience
in housekeeping/sanitation facilities or providing manpower services,
Tender documents containing the general terms & conditions, can
be collected on any working day from 4/7/2022 before 15/7/2022
up to 1:00 p.m. by paying Rs. 500/ (Five Hundred only) in cash
from Room No. 53 of SDH Rampura Phul.

2. The bid should be clearly superscribed as “Tender for sanitation
of Hospital Premises” and should reach the office of Senior Medical
Officer, SDH Rampura Phul by 18/7/2022 at or before 12:30 p.m.
and it shall be opened in the presence of contractors/their authorised
representatives on the same day at 01:30 p.m.

3. Senior Medical Officer, SDH Rampura Phul reserves the right to
accept or reject the tender without assigning any reason.

Sd/- Senior Medical Officer,

DI-7456 I/c Civil Hospital Rampura Phul
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HIMACHAL PRADESH (PUBLICATION)
Form No. 3 [See Regulation-15(1}{2)1/16{3) passer.
JAL SHAKTI VIBHAG DEETS RECOVERY TRIBUNAL CHANDIGARH (DRT 1) RS
2 OO 331435 S - it
... NOTICEINVITNGTENDER = e e
ealed item rate tenders on form No. are hereby invited for an y o
on behalf of the Governor of HP by the Executive Engineer, Jal Shakti| |Dy- No. 3080 Case No: OA/IT51/2021 pate 17.03.2022
Division, Ghumarwin for the following works from the approved and eligible| |Summons under sub-section (4) of section 19 of the Act, read with
contractors enlisted in Jal Shakti Vibhag so as to reach in this office on| |[sub-rule {2A) of rule 5 of the Debt Recovery Tribunal (Procedure)
or before 01,07..2022 up to 11.00 A.M. and will be opened on the same| |Rules,1993. Exh. No. 5447
day at 11.30 A.M. in the presence of intending contractors or their authorized KOTAK MlHINDI\};&A BANK LIMITED Tl
representatives, The tender forms can be had from this office against cash SMT. HARJ Mandi
payment (non-refundable) up to 2.00 P.M. on 30.06.2022. The rates in the| [To, WEE AR - Prade:s
tender form will be filled in words and figures failing which the tender will| |(1) Smt. Harjeet Kaur W/o Shri Hardesp Singh, R/o H. No. 88, Village E-|  |offiine
be rejected. The tender documents also uploaded on the departmental| [Block Nangli, Tehsil and District Amritsar Punjab - 143008 st 1N
website and can be downloaded at www.hpiph.org. {2) Mr. Sagger Singh Gill S/o Shri Hardeep Singh R/o H. No. 258 Village No.
The eamest money in the shape of National Saving Certificate/Time| |E-Block Ranjit Avenue Tehsil and District Amritsar Punjab (143001) :
Deposit Accounts/Saving Account in any of the Post Office in Himachal | |(3) Mr. Avtar Singh S/o Shri Mohan Singh Rio H. No. 9 Village Bhaini
Pradesh duly pledged in favour of the XEN must be accompanied with| |Gilan Tehsiland DistrictAmritsar (143601) 1 [C
each tender, Conditional tenders and the tenders received without earnest SUMMONS ; ; C
money will summarily be rejected. The tenderers should registered| |Whereas, OA/1751/2021 was listed before Hon'ble Presiding Officer/ (
themselves with GST and bring renewal of enlistment and EPF No. The| |Regisiraron07.03.2022. : i 2 |c
Executive Engineer reserves the right to reject any tender without assigning| | WWHEREAS this Hon'ble Tribunal is pieased lo [ssue summaons/ Nolice on n
any reasons. The offer of the tender will be kept open for 120 days. the said Application under section 19(4) of the Act, (OA filed against you ¢
5 = i for recovery of debts of Rs. 77,35,649.18 (application along with copies of r
Note: Other conditions are as per schedule of quantity. documents etc. annexed) ; $
Sr. Name of work Estimated | Earnest| Cost| Time in accordance with sub-section (4} of section 19 of the Act, you, the g
No. cost | Money | of |allowed|| |defendantsare direcied asunder:- R
foar (i) To show cause within thirty days of the service of summons as to why L
1 | Providing Sewerage scheme to NAC | 126503/ | 2530/~ |250/- 3 relief prayed for should not be granted; [
Ghumarwin in Tehsil Ghumarwin Months (ii) To disclose particulars of properties or assets other than properties and Y
Dlisérir:t fﬂiﬁpur t(s-‘.ul-.ia:- I1:{nammrgl oT assets specified by the applicant under Serial No. 3A of the original E
sludge n septic tank chamber- application;
and Soak pit chamber Dakkri ward). (iil) You are restrained from dealing with or disposing of secured assets or 4 11
2 |Providing sewerage to NAC| 352062/- 7100/~ |250/- 3 such other assels and properties disclosed under serial number 3Aof the t
gir;;pc}aar}iwn |nﬂ:e;1}sglsghumaf\yln Months originat appﬂ;:ation‘ pending hearing and disposal of the application for E
Bilaspur (H.P.) (SH:- Providing attachment of properties; p
ﬁ?ncdglfar:rtgﬁ%;pepgtn%ttglpﬂelrj L%O) {iv) You shail not transfer by way of sale, fease or otherwise, except inthe {
ordinary course of his business any of the assets over which security
3 |Retrofitting of LWSS Kot Dehra 176693/ | 3550/ |250/- 3 interest is created andlor other assets and properties specified or 51
:—Iatwar '"-Shu"éi“?g Cctmstltlu;ncytr Months || jdisclosed under serial number 3A of the original application without the E
o provide .1 lenat prior approval of the Tribunal;
’(‘3?1“59“"“.’5 5‘.‘"‘;‘?& Jéji?"' in T"gﬂ! {v) You shall be fiable to account for the sale proceeds realized by sale of I
Pm‘ﬁgﬁ’n';“g s:ﬁ: v gfg:;l(i i secured assets Of other assets & properties in the ordinary course of =
silcevalia of vammg dia business and deposit such sale proceeds in the account maintained with |
- ) the bank or financial institutions holding security interest over such assets. !
4 |Retrofitling of LWSS Mundkhar Talao | 177848/- | 3600/- | 250/-| 3 You are also directed to file the written statement with a copy thereof
{Fc:asdparg;i?:un&n;g c‘:gs"'t]‘;?t';‘a’; Months || imished to the applicant and to appear before Registrar on 06.07.2022
households. under JJM. in Tehsil :10 J?;b: :10“; failing which the application shall be heard and decided in A
Ghumarwin Distt. Bil H.P. :
(s#_ Prc\.r'[dings& Su;pa;%lgéf cas% ?év:&nz%;ger my hand and the seal of this Tribunal on this date:
iron sluice valve of various dia). 2 . . A e
5 [Providing functional household tap| 173800/- | 3500/ |250-| 3 Shanaime ol o U ATree’ b e e
connection LWSS Panol Amarpur Months
in Tehsil Ghumarwin District Bilaspur B
(SH:- Providing & Supplying of M.S. >
wheel chambers).
— : FORM A
6. |Providing Functional Househald tap | 126780/- | 2535/- | 250/- 3 B3
connection under LWSS Panol Months PUBLIC ANNOUNCEMENT
Amarpur in Tehsil Ghumarwin District Under _Fbc%uau‘cn 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Bilaspur (SH: Providing and ution Process for Corporate Persons) Reguiations, 2016) ER
manufaciuring & supplying of fencing FOR THE ATTENTION OF THE CREDITORS OF GOPAL JI GARMENTS PRIVATE LIMITED
panel of size 1.20 x 1.80 mirs). RELEVANT PARTICULARS
7. O‘peratlion and Maintenance quW$S 495250/~ | 9950/- | 250/-| 1 Year 1. | Name of corparale deblor Gopal Ji Garments Private Limited 10
gl’faf:p::_ T"(’%ﬂ:_‘-"hg’:g‘g;;;;‘tsmg} 2. | Dae of incorporation of Gorporate debior_|20ih May, 2011 Y
manpower for operation and 3. { Authortty Under which corporate debtor is | RoG-Ghandigarh
Maintenance of scheme for One Year) incorporated IRegistered
8 |Providing functional househ 152926/- | 3100/~ [250/-| 3 4. | Corporate Identity No. / Limiled Liability N
Feoveetin cvas e Eae O (B0 | || ot oo _|U18108PB2011PTORSS58 2
Amarpur in Tehsil Ghumarwin (SH:- 5. | Address of the registered office and istered office: Area 1386.68 Sq. Yds.,
Providing & Supplying of Aluminium principal office (if any) of corporale debtor {Jamalpur Industry Plot, Tajpur Road, Jamalpur
Y ;
handle pipe wrench & wrench & Awana, Distt. Ludhiana Punjab- 141001
ratched die set). 8. | Insolvency commencement date in 271k June, 2022
9. [Source level augmentation of various | 121242/- | 2500/~ |250/-| 3 tespect of comorate debar : B
LWSS schemes under Ghumarwin Months 7. | Estimated date of closure of insolvency | san December, 2022
constituency in Tehsil Ghumarnwin to raselution process ?
provide Functional Household tap 8. | Name and registration number of the insotvency{ Shilpa Singhal
connection (FHTC) to leftout professional soting a3 interin resoliufion professiona | IBBIIPA-001/1P-P02061/2020-2021/13230 |
household under JJM Har Ghar Na_.l 9. | Address and e-mail of the Interim Resolution iH. No.1301, Sector 33-C, Chandigarh-160031
Ee EJal in 'Ifeh?ﬂ Ghumarwin (SH:- Prof | a5 registerad with the Board | E Mail id- ipshilpasinghal@gmail.com 3
p::,"a“gi j(E':Iin;gli{rl?alin‘e‘c'.tsau 2%1;;a2?§: 10.| Address and e-mall o be used for H. No.1301, Sector 33-C, Chandigarh-160031
village Mehran Lower under LWSS ?g&?mmmw;ﬁ'ﬁe e E Mail- crpgopsiiganmentz@gmal.com
Sl 3l stanes e 11, Last date for submission of claims Tith July, 2022
10. | Restoration of LIS Randah in Tehsil| 179045/ | 3600/- | 250/- 3 r
Ghumarwin Distt. Bilaspur (HP) Months || |2 &mmﬁ?ﬁmm‘ﬁéu S T
(SH:- Cfo wire crates and removal by the interim resoluion professional
of slip In Randoh Nallah near Pump T e
House) under Deposit Work. bt e Rﬁm@dm Not Applicable
11. |A/R & M/O various LWSS under Jal | 127128/- | 2550/~ |250/-| 3 in 2 class (Three names for each dass)
Shakti Sub Division Bharari in Tehsil Months 14. | (a) Relevant Foms and Web link: hitps:/fibbl.govin/home/downloads | [15
Ghumarwin District Bilaspur (SH: {b) Details of suthorized representatives are | Physical Address:Not Applicable
Providing & Supplying of pipe avaiiable st
wrench & retached die set & Notice is hersby given that the National Company Law Tribunal, Cha hes ordered the
electrical accessories). g of a corporate insolvency resaiution process of the Gopal Ji 6 Private Limited on B
12. | Providing LWSS to MC Ghumarwin in | 337500/- | 6750/~ | 250/- 3 8 evee — e e Bl
Tehsi Ghumarwin Dist. Bilaspur (H.P) Monthe [| | O s i s o fasson e e masfioned s enty . 10
(SH:- Providing & installation of Full The finasclal ditors shalf thelr ciaims with proof by lecirogi mmﬂ.m&mcmmmﬁ
Bare Electromagnetic flow meter in submitthe claims with proofin psrson, by pastor by electronic means,
Jal Shakti Section MC Ghumarwin-l) Afinancial creditor belonging toaclass (Not Appiicable), as isted againstthe enry No. 12, shallindicate ts| || a2
13 | Providing LWSS to MC Ghumarwinin | 427500/~ | 8550/~ [250/-| 3 choice of authorized representativ from affong the three Insolvency professionals fisted against enty] |l 5
Tehsil Ghumarwin Distt. Biiaspur (H.P) Months ||  jNo-13toactas representafive of [NotApplicable]in Form CA. =
(SH:- Providing & installation of Ful The Claims shal be submited in their spacifiod forms. Form BBy Operational Creditors except Workmen) - f{ =55
B Ebch s et flone Ater and Empioyees; Fom C-By Financial Creditors; Form D-By Workmen and Employees; Fom E-8yl | 1pg
Jal Shakd Section MG Ghumanwin] iR iy o Wotkeaen gnd. Employ F-By Other Crediors in loms of
al Sha ion umarwin-|) quiat ?.s.saw%mqeww Banknupicy Board ofindia (Insolvency Resolution Process]  [the
. Sd/- Executive Engineer, for Corporate Persons) Regulations, 2016, tod
Jal Shakti Divisi h = Submission offalse or misleading proofs of ciaim shail atiract penaities. Shilpa Singhal
al Shakti Divislon, Ghumarwin. | 15, s5, jyne, 2022 interim Resolution Professional
oprpizosr  HIM SUCHNAAVAM JAN SAMPARK Place: Chanciga;rh {Ragn No. IBBUIPA-D01/IP-P02061/2020-2021/3230) | | DFI




